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which as many &a 15 companies are
Public Limited The number of share-
holders holding shares of Rs 1,000 or
more who could be individuals or
corporate bodies, would be large and
necessary information will have to be
collected from the field formations &ll
over the country. Collection of the
desired information, therefore, will in-
volve considerable time and labour
which may not be commensurate with
the results However, 1if the Honour-
able Members desire to have informa-
tion about any particular share-
holder(s), the same can be collected
and Jaid on the Table of the House

Alp link beiween Ahmedabag and
variouy Cities of Rajasthan

5483 SHRI LALJI BHAI Will the
Minmister of TOURISM AND CIVIL
AVIATION be pleased to state*

(a) whether the existing fhght on
Delhi-Jaipur-Jodhpur-Udaipur Bom-
bay route over flies within the airport
contro! of Ahmedabad;

(b) whether Government propose 10
movide an additional landing of tnis
fiight at Ahmedabad, and

(c) 1f so, the facts thereof?

THE MINISTER OF TOURISM AND
CIVIL. AVIATION (SHRI RAJ
BAHADUR) (a) The Indian Airlines
Service 1C--123/124 while operating
Delh#-Jaipur-Jodhpur-Udaspur-Bombay
gector does not fiy withn the
control air space (50 NM) of Ahmeda.
bad on the south bound sector where-~
as 1t touches the fringes of the
Ahmedabad control air space on the
northern bound fight

(b) and {c) At present, Indian Air
lines does not propose to provide a
additional stop at Ahmedabad on this
service There is, however, a jet ser
;we between Dellhs Ahmdabad-Bom-

ay.
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Export of BRayon Yam

5486 SHRI NAWAL KISHORE
SHARMA:* Will the Minister of COM-
MERCE be pleased to state-

(a) whether India is likely to expott
rayon yarn to foreign countries in the
near future;

(b) it so, the particulars of the
rayon yarn to be exported and the
countries to which it will be exporiad;
and
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(c) the estimateq foreign exchange
to be emmed ay a result of this ex-
port?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
() Certain representations have been
received fram the rayon yarn manu-
facturers to lift the ban on the export
Of rayon yarn on the ground tnat
there is accumulation of stocks with
them. This request is under con-
sideration in the context of total
domestic need.

(b) and (¢). Do not anse.

Difficuities faced by Polyester Units
due to import of cotton and wool

5486 SHR] NAWAL KISHORE
SHARMA: Will the Minister of COM-
MERCE be pleased to state:

(a) whether the attention of Gov-
ernment has been drawn 15 the re-
ported difficulties faced by the Polyes-
ter units in the country arising from
import of cotton and wool from
abroad;

(b) if so, the facts theieot; and

(c) the steps being tuken by Gov-
ernment to meet their requirements
and provide relief to vpoust up pro-
duction of Polyester units®

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) to (¢) The Association of Poly-
ester Staple Fibre Manufacturers had
been representing for import of DMT
some months before when they were
suffering for want of raw material.
They had been suggesting that the
loreign exchange that might be uti-
lised for import of cotton could be
better utilised for import of DMT for
making polyester fibre, At present
there Is no shortage of DMT supply.
Hence this problem is no more there
The present difculty is of no accumu-
lation of stocks.
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Incentives 1o Agents of LIC,

5487. SHRI NAWAL KISHORE
SHARMA:

SHRI NAWAL KISHORE
SINHA:

SHRI SHASHI BHUSHAN :

Will the Minister of FINANCE
be pleaseq to state:

(a) whether the winning as wel] as
consolation prizes have s0 far been
given to all the Agents and Develop-
ment Officers entitled to it by the Life
Insurance Corporation of India—Delhi
Division for the competitions held dur-
ing the financial year 1973.74;

{b) if not, the reasons for such

delay and when it ig proposed to give
away the prizes;

(c) whether it is customary with the
LIC.—Delhi Division that jt sends
cheques for Rs. 10 for the consolation
prize and if so, the reasons therefor;
and

(d) the particular efforts made by
the LIC. to give more incentive to
agents so that they may procure more
business for the L.1.C.?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI): (a) and (b),
During the vear 1972-74. the Delhj
Divisiona} Office of the LIC held three
business compelitions for Develop-
ment Officers and agents. Out of the
1749 prizes announced under the com-
petttions, all hut 61 have since Leen
distributed  The mamm reason why a
few prizes shitl remamn to he distri-
buted is that the pri:c-winners have.
despite reminders, not come forward
fu collect them

(c) 1t 18 not customary 10 give cone
solation prizes by cheque or cash, but
they may be pad in that form if the
prize-winner so deaiires,

td) Apart from comnussion, which
increases with rise in business, the
following incentives. among others,





